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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Monday, 04 August 2025 / 13 Shravan 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair
National Song (Vande Mataram)

The following members congratulated the Hon’ble Speaker on the historic
implementation of the National e-Vidhan Application (NeVA) and successful transition
of the Delhi Legislative Assembly to a paperless system within a remarkably short span
of time and the installation of a 500 KW solar power plant :-

1. Smt. Atishi, 11. Smt. Shikha Roy
Hon’ble Leader of Opposition 12. Shri Sanjeev Jha
2. Shri Harish Khurana 13. Shri Neeraj Basoya
3. Shri Satish Upadhyay 14. Shri Aahir Deepak Chaudharyy
4. Shri Tarvinder Singh Marwah 15. Shri Surya Prakash Khatri
5. Shri Anil Kumar Sharma 16. Shri Mohan Singh Bisht,
6. Shri Manoj Kumar Shokeen Hon’ble Deputy Speaker
7. Shri Kuldeep Kumar 17. Shri Kulwant Rana
8.  Shri Karnail Singh 18. Shri Ravinder Inderaj Singh,
9. Shri Ashok Goel Hon’ble Minister
10. Shri Ajay Mahawar

Obituary References:
The House paid homage to the following :
1. Sh. Jai Kishan, Former Member, Legislative Assembly of NCT of Delhi.

2. The tragic killing of 26 innocent people in the terrorist attacks in Pahalgam, J&K on
22/04/2025.

3. The unfortunate death of 11 Persons in stampede during IPL victory celebration in
Chinnaswamy Stadium, Bengaluru on 04/06/2025.

4. The loss of 270 lives including 241 passenger and crew members in the plane crash in

Ahmedabad on 12/06/2025.
5. Sh. Shibu Soren, Former Chief Minister of Jharkhand.

The House observed two minutes silence as a mark of respect to the departed souls.

The Chair congratulated Astronaut Shubhanshu Shukla on the successful completion of
his mission to the International Space Station, as well as on the launch of the NISAR
satellite by India on 28th July 2025.
The Chair also congratulated the Hon’ble Prime Minister Shri Narendra Modi, Hon'ble
Home Minister Shri Amit Shah, Hon'ble Defence Minister Shri Rajnath Singh, the three
armed forces, security personnel and intelligence agencies on the successful execution of
Operation Sindoor and Operation Mahadev.
Congratulatory Motion (Rule-114) :
The Chair informed that a notice of congratulatory motion had also been received from
Shri Abhay Verma, Hon’ble Chief Whip on the aforesaid issue.
The following members expressed their views :
1. Shri Abhay Verma, Hon’ble Chief Whip
2. Shri Tarvinder Singh Marwah
(Members of Opposition objected to the remarks made by Shri Tarvinder Singh
Marwah during his speech. The Chair directed that the objectionable words be
expunged from the proceeding of the House.)
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Shri Ashish Sood, Hon’ble Minister

Shri Sanjeev Jha

(Members of Ruling Party objected to the remarks made by Shri Sanjeev Jha
during his speech. The Chair directed that the objectionable words be expunged
from the proceedings of the House.

Shri Sanjeev Jha started exchanging arguments with the Chair.
Members of Ruling Party also raised objections towards the remarks made by Shri
Sanjeev Jha.

The Chair asked Shri Sanjeev Jha to take his seat and advised him to maintain
decorum in the House but he continuously disturbed the proceedings.

The Chair named Shri Sanjeev Jha, Hon’ble Member.

03.23 PM : He was escorted out by the Marshals for obstructing the proceedings
of the House)

Shri Surya Prakash Khatri

Smt. Shikha Roy

Shri Arvinder Singh Lovely

Shri Gajender Singh Drall

Shri Kuldeep Kumar

Shri Ajay Kumar Mahawar

Shri Anil Kumar Sharma

Smt. Poonam Sharma

The Chair adjourned the House upto 04.30 PM for Tea-Break.

House reassembled.
Hon’ble Speaker in-Chair.

Shri Abhay Verma, Hon’ble Chief Whip informed the House that the Indian Cricket Team
has registered an unexpected victory in a thrilling Test Match against England.
The House congratulated the Indian Cricket Team.

Discussion on Congratulatory Motion continued :

13.
14.
15.
16.
17.
18.
19.
20.

Shri Satish Upadhyay

Shri Jarnail Singh

Shri Karnail Singh

Shri Ravinder Singh Negi

Shri Anil Jha

Shri Raj Kumar Bhatia

Ms. Atishi, Hon’ble Leader of Opposition
Shri Kapil Mishra, Hon’ble Minister

Smt. Rekha Gupta, Hon’ble Chief Minister also expressed his views.

Papers laid on the Table:
I. Smt. Rekha Gupta, Hon’ble Chief Minister laid copies of the following on the
Table of the House :-

L.

ii.

1il.

Finance Accounts and Appropriation Accounts of the Government of NCT of
Delhi for the year 2023-2024 (Hindi & English Version).

Report of the Comptroller and Auditor General of India on ‘State Finances for
the year 2023-24’ relating to the Government of NCT of Delhi for the year ended
31 March 2024 (Report No. 1 of 2025) (Hindi & English Version).

Report of the Comptroller and Auditor General of India on ‘Welfare of Building
and other Construction Workers’ for the year ended 31 March 2023 relating to
the Government of NCT of Delhi (Report No. 2 of 2025) (Hindi & English
Version).

II. Shri Ashish Sood, Hon’ble Minister of Power laid copies of the following on the
Table of the House :-
i. Notification No. F. 17(17)/Engg./DERC/2023-24/C.F.No.8020/1568 dated

12/11/2024 regarding Delhi Electricity Regulatory Commission (Terms and
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Conditions for Green Energy Open Access) Regulations, 2024 (Hindi and English
Version).

ii. Annual Accounts of Delhi Electricity Regulatory Commission (DERC) for the
year 2023-24 (Hindi & English Version).

05.26 PM Presentation of Reports :

I.  Shri Mohan Singh Bisht, Hon’ble Deputy Speaker presented the Second
Report of Business Advisory Committee.

II.  Shri Mohan Singh Bisht, Hon’ble Deputy Speaker presented the First Report
of Rules Committee.

05.27 PM Introduction of Bill :

Shri Ashish Sood, Hon’ble Minister of Education made a brief statement regarding
introduction of ‘The Delhi School Education (Transparency in Fixation and Regulation
of Fees) Bill, 2025 (Bill No. 03 of 2025)’

He sought leave of the House for introduction of aforesaid Bill.

The Motion was put to vote and adopted by voice-vote.

Smt. Atishi, Hon’ble Leader of Opposition raised objections to the introduction of
aforesaid Bill

The Chair stated that the Bill has not yet been introduced.

Shri Ashish Sood, Hon’ble Minister of Education introduced ‘The Delhi School
Education (Transparency in Fixation and Regulation of Fees) Bill, 2025 (Bill No. 03 of
2025)°

Smt. Atishi, Hon’ble Leader of Opposition again raised objection towards the
introduction of Bill.

The Members of Opposition stood up on their seats and started speaking simultaneously.

The Chair asked them to resume their seats.
The Members of the Opposition walked out in protest.

06.04 PM : Taking the sense of the House, the Chair extended the sitting of the House
Jfor 30 Minutes.

06.12 PM Special Mention (Rule-280) :

The following Members raised matters under Rule-280 with the permission of the Chair:

1. Shri Surya Prakash Khatri 5. Shri Harish Khurana
2. Shri Raj Karan Khatri 6. Shri Tarvinder Singh Marwrah
3. Shri Sandeep Sehrawat 7.  Smt. Shikha Roy

4. Shri Ajay Kumar Mahawar

06.31 PM The Chair adjourned the House upto 02.00 PM on Tuesday, 05 August 2025.

Ranjeet Singh
Secretary
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